
IN THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 836 OF 2024 

 

SARITA DWIVEDI              ...APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH.                ...RESPONDENT 

INDEX 

S. 

NO 

PARTICULARS PAGE 

NO. 

1.  AFFIDAVIT ON BEHALF OF THE DISTRICT MAGISTRATE 

LUCKNOW, IN COMPLIANCE WITH THE HON’BLE NGT ORDER 

DATED 20-02-2025, ALONGWITH THE SUPPORTING AFFIDAVIT. 

 

2.  ANNEXURE-1 

Copy of the reports dated 28.03.2025 and 29.03.2025 along with the 

photographs and remote sensing satellite pictures. 

 

 

 

THROUGH 

   

                                       

Date: 09.04.2025 

Place: New Delhi 

PRIYANKA SWAMI 

ADVOCATE 

Standing Counsel for STATE, Uttar Pradesh 

F-13, JANGPURA, NEW DELHI 110014 

 E-mail:advpriyankaswami@gmail.com 
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